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Report of Joint Committee of UPPCB and District Administration in compliance 
of order passed by the Hon'ble National Green Tribunal in OA No 71/2023 
Gulfam Vs State Of UP on dated 13.03.2023  
 
1.0  Background:  

Complainer Sh. Gulfam S/o Yakub resident of Mohalla Sheikhjadgan, Town & 
Police Station Kandhla, District Shamli raised grievance regarding Slaughter House 
illegally operating in Town Kairana District Shamli causing damage to environment and 
also creating health hazards to the local residents.   

In the above matter, Hon’ble NGT vide order dated 13.03.2023, directed to 
constitute a joint committee comprising of State PCB and District Magistrate, Shamli to 
look into the matter with directions as below :- 

3. In our view, the grievance raised in the matter, at the first instance 
can be looked into by the local authorities and for purpose whereof we 
constitute a joint Committee comprising State PCB and District 
Magistrate, Shamli who shall visit the site, collect relevant information 
and if finds any violation of environment laws and norms, would        
take appropriate remedial action in accordance with law within two 
months.   

 
2.0 a) Action Taken Report of the Joint Committee 
  

In compliance of the above directions of Hon’ble Tribunal, District Magistrate 
Shamli constituted joint committee of SDM Kairana, Chief Medical Officer Shamli, Chief 
Veterinary Officer Shamli, Regional Officer U.P. Pollution Control Board Muzaffarnagar, 
Food Safety Officer Shamli, Executive Officer Nagar Palika Parishad Kairana vide letter 
no. 347/Nyayik Sahayak dated 24.03.2023 (Annexure-1) for inspection of M/s. Meem 
Agro Foods Pvt. Ltd., Kairana, Distt. Shamli with the direction to submit factual joint 
report.   

In continuation, joint committee visited the industry on dated 09.05.2023. 
Industry found operational during the visit. The unit has valid consents under Water and 
Air Act for Slaughtering of 300 Buffalo per day, Frozen Meat-45 MT/Day, Tallow-15 
MT/Day and Bone Meal-4 MT/Day per day and valid upto 31.12.2023 (Annexure-2). 
The details of the unit are as follows :  

 

5



1. Name & Address of Industry   M/s. Meem Agro Foods Pvt. Ltd.  

Kandhla Road, Kairana, Distt. Shamli  

2. Date of Joint Inspection  09.05.2023 

3. Inspected by  Dr. Yashwant Singh, C.V.O.  
Dr. Jahid Ali Tyagi, Addl. C.M.O. 

Gaurav Kumar, Tehsildar Kairana  

Ankit Singh, Regional Officer, UPPCB  

Imraan Ali, A.E.E., UPPCB  

Sunil Kumar, Food Safety Officer  

Indrapal Singh, Executive Officer, NPP Kairana     

4. Nature of Industry  Slaughter House  

5. Category of Industry  Red (Large)  

6. Operational Status Operational  

7. Product and Capacity (Ton/day    
OR KL/day)  

Slaughtering of 300 Buffalo per day, Frozen Meat-
45 MT/Day  

8. By Product  Tallow-15 MT/Day and Bone Meal-4 MT/Day 

9. Present slaughtering status  As per the CCTV records, on dated 27.04.2023, 
03.05.2023, 06.05.2023 and 08.05.2023, total 
289, 155, 153 and 73 Buffaloes slaughtered 
respectively being done which is verified during 
the inspection.  

10. Source of Water  Groundwater (Tubewell – 1 No. of 10 HP)  

11. Details of ETP installed   

 

Unit has ETP of 500 KLD capacity with main units 
as follows :  

Screen Chamber, Oil & Grease trap, Equalization 
Tank, Dissolved Air Flotation, SBR, Multigrade 
Filter, Activated Carbon Filter, Sludge Drying Beds 
etc.  

Unit has Blood Coagulator for blood generated 
during slaughtering.  

All units of ETP found operational during 
inspection.  
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12. Status of OCEMS  

 

During visit, Online Continuous Effluent Monitoring 
System found operational. The values of pollutant 
parameters pH=7.04, COD=183.6 mg/l, 
BOD=23.8 mg/l, TSS=52.4 mg/l displayed on 
screen.   

13. Water Consumption and  

Effluent Generation (KL/day) 

Water Consumption 

Domestic – 3 KLD  

Industrial – 295 KLD   

Effluent Generation  

Domestic  - 2 KLD (Approx.)   

Industrial - 175 KLD 

Industry utilizing their treated effluent for 
irrigation and partial used in process operations.   

14. Point of Discharge and Final 
Discharge  

Industry has 20 Acre own land on which treated 
effluent is being utilized for irrigation purposes.   

15. STP Status for domestic effluent  The domestic sewage generated is also sent to 
ETP for combined treatment with the industrial 
effluent. 

16. Whether unit has taken 
permission from UPGWD for 
ground water extraction  

Unit has valid NOC from UPGWD for extraction of 
ground water 300 KL/Day valid upto 26.05.2027 
(Annexure-3).   

17. Whether water meter installed 
on Tube well  

Yes, Electromagnetic flow meter installed.  

Reading of Tubewell - 50202 m3 

18. Source of Air Pollution  Boiler 6 TPH  

2 DG sets of 600 KVA each is installed with 
acoustic enclosure   

19. Details of Fuel Used Biomass 4 MT/Day and Diesel for DG Sets (As 
required)    

20. Details of APCS & Stack Height  Multi Cyclone, Wet Scrubber installed on 6 TPH 
Boiler as APCS and Stack height 30 M. from 
ground level.  

Stack height of DG Sets is as per UPPCB norms. 
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21. Odour control system  Unit has bio filters for removal of odour generated 
from rendering plant.   

22. Disposal of slaughtering waste Rendering plant is installed for disposal of non-
edible slaughtering waste. Blood meal plant is 
installed for disposal of blood.  

Rendering plant and blood meal plant found 
operational during inspection.  

23. Observations :  

 1. The unit was found operational under the consented capacity of 300 per day 
as was observed during inspection. The rendering and blood meal plant were 
also found in operation at the time of inspection.  

 2. The unit has obtained NOC for ground water extraction from UPGWD.   
 3. The ETP was found in operation during inspection. Unit have ETP of 500 KLD 

capacity. Adequacy of the ETP has been verified by Department of Civil 
Engineering, IIT Roorkee. ETP is comprised of primary treatment and 
secondary treatment followed by common tertiary treatment. Primary 
treatment included screen chamber, oil & grease trap, equalization tank and 
DAF (Dissolved Air Floatation). Secondary treatment is biological treatment 
based on sequential bio reactor (SBR) and tertiary treatment includes 
multigrade filter. During visit water sample collected from ETP Inlet, Final 
Outlet and Ground water sample of Borewell. As per the anlaysis reports of 
Water samples, all parameter found as per the stipulated norms (Annexure-
4).    

 4. The unit has provided OCEMS that was found operational.  
 5. The unit has provided bio filter for odour control in rendering plant.  
 6. The boiler equipped with multi cyclone and wet scrubber was found in 

operational at the time of inspection. Unit provided third party NABL 
accredited lab stack monitoring report dated 07.05.2023 (Annexure-5). As 
per the analysis report, particulate matter found within the norms as per the 
E.P. Act 1986.  

 
 
2.0 b) Tehsil & Health Department Report  
 During joint visit on dated 09.05.2023, the committee member Dr. Yashwant 
Singh, CVO Shamli, Dr. Jahid Ali Tyagi, Addl. CMO and Gaurav Kumar, Tehsildar Kairana 
Shamli being present. On the basis of observations and facts found during visit, factual 
report is enclosed as Annexure-6 & 7. 

8



Observations   
1. Unit is registered with Agricultural and Processed Food Products Export 

Development Authority (APEDA) and registration no. is APEDA/149 and valid upto 
31.12.2023.  

2. Veterinary Department has appointed 03 Registered Veterinary Doctors who are 
doing antimortom and postmortom of the slaughtered bufallos.  

3. Unit have 07 CCTV for surveillance.  
4. Unit have regular practice of sprinkling of pesticides/insecticides in the premises 

to control fly/mosquito and Insects and Anti Odour Agents for Odour control. 
During visit foul odour not found.  

5. Housekeeping found satisfactory.  
6. No health diseases found in nearby habitats due to the unit. 

 
2.0 c) Food Safety Department (FSSAI)  
 During joint visit on dated 09.05.2023, the committee member Sh. Sunil Kumar, 
Food Safety Officer Shamli being present. On the basis of observations and facts found 
during visit, factual report is enclosed as Annexure-8. 
Observations 

1. Unit have license No. 10013051000827 under Food Safety and Standard Acts 
2006 which is valid upto 02.12.2024.  

2. Good housekeeping found within the processing area and floor and tiles etc. 
found neat and clean.   

3. Chilling chamber found operational with display board for temperature.  
4. Processing Area has proper ventilation with appropriate lighting.  
5. Unit have separate laboratory for inspection of Meat for which every day record is 

being maintained.  
6. Unit has implemented FIFO plan.  
7. Unit is using Food Grade material for packing of Meat.  
8. Yearly health check up and vaccination is done of Food Handlers.  
9. Refrigerated vehicle is available for transportation of Packed Meat. 

 
2.0 d) Nagar Palika Parishad Kairana, Shamli  
 During joint visit on dated 09.05.2023, the committee member Sh. Indrapal 
Singh, Executive Officer, Nagar Palika Parishad Shamli being present. On the basis of 
observations and facts found during visit, factual report is enclosed as Annexure-9.  
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CONCLUSION  
1- Unit complying the provisions of Water (Prevention and Control) Act 1974 and Air 

(Prevention & Control) Act 1981 as amended.  
2- Unit complying the directions regarding regular practice of sprinkling of 

pesticides/insecticides in the premises to control fly/mosquito and Insects and 
Anti Odour Agents for Odour control. 

3- Unit complying the provisions of Food Safety and Standard Acts 2006.   
 

10



 
 

PHOTOGRAPHS TAKEN DURING INSPECTION  
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